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Title: Regarding shortage of water and electricity in Delhi.
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SHRI G.M. BANATWALLA (PONNANI): Sir, we should also be allowed to speak. ...(Interruptions)
MR. SPEAKER: Shri Banatwalla, | am going to permit you.
...(Interruptions)

MR. SPEAKER: Friends, | want to give an opportunity to maximum number of Members to speak on the issues they
have raised. But you must all cooperate; otherwise it may not be possible. Please listen to me. | have received 41
notices. We can at least take up 15 notices today, provided you cooperate. You are all aware of the important issue
of floods and storm. How can | allow those issues to be raised during "Zero Hour' on which we are going to have a
discussion? | cannot allow them to be raised because we are going to have a discussion on them as early as
possible. So, those Members who want to raise such matters during "Zero Hour' can speak during the discussion.

Also, | have decided, right from today, that the issues which can be raised under Rule 377, should be raised under
that Rule. This issue of Shri Tiwari was permitted because | did not know what exactly he wanted to say. But let me
honestly tell you that if you want to raise the issues which are of national or international importance, they can be
raised during 'Zero Hour". Anyway, Shri Banatwalla had given me the notice yesterday, so | am allowing him to
speak. So, please co-operate with the Chair. It is in your own interest. Otherwise, out of 41 issues, even five will not
be taken up. If you want your issues to be raised, please co-operate with the Chair. That is my earnest request to
you all.

...(Interruptions)
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